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Stations on Central Railway
1347. Shrimati Vijaya Raje Scindia:

Will the Minister of Railways be
pleased to state:

(a) the monthly amount spent on
halt stations on Central Railway;

(b) whether it is a fact that in
respect of stations which are run on
. contract system, the contractor is paid
commission monthly;

(c) whether it is also a fact that
contractors are not taking any steps
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to improve the conclitioﬁs of these
stations; and

(d) if so, the steps being taken to
remove the difficulties faced by the
public?

The Deputy Minister in the Minis-
try of Rallways (Shrl S, V, Rama-

swamy): (a) The average monthly
amount spent by the Central Railway

on the contractor-operated halts
functioning during 1962-63 is
Rs, 13,646:01 nP.

(b) Yes.

(¢) The responsibility for improving
conditions of halt stations is of the
iailway Administrations and not of
the contractors.

id) Halt stations are normally pro-
vided with certain basic amenities.
Railway Administrations also provide
additional facilities at halts where
found justified.

Land Reclamation near Chambal

1348. Shrimati Vijaya Raje Scindia:
Will the Minister of Food and Agri-
culture be pleased to state:

ta) whether Government have re-
ceived any scheme from the Govern-
ment of Madhya Pradesh regarding
land reclamation scheme near Cham-
bal; and

(b) if so, the details of the scheme
and when it will be implemented?

The Minister of State in the Minis-
try of Food and Agriculture (Dr.
Ram Subhag Singh): (a) Yes.

(b) The scheme envisages reclama-
tion of 45,000 acres of ravine lunds
in Chambal area during a period of
3 years at an estimated cost of
Rs. 1107 lakhs, Of the total area
36,000 acres are top lands and are to
be treated by contour bunding and
9,000 acres are shallow revines to be
developed for agricultural purposes
by terracing and construction of soil
saving dams. The work will be taken
up by the State Government next
year,





